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RAJYA SABHA 

Wednesday,  the 2nd Mach,1994/11th  Phal- 
guna, h995{Saka) 

The House met at eleven of the clock. 

Mr. Chairman in the Chair. 

ORAL ANSWARS TO QUESTIONS 

Indian fihsermen in Pakistani Jails 

*101. Dr. MURLI MANOHAR JOSHI f: 
SHRI TRILOKI NATH CHATURVEDI : 

Will the Minster of EXTERNAL AFF- 
ARIRS be pleased to state : 

(a) Whether Goverment's attention has 
been drawn to the news item published in 
the "Janasatta" dated 10th January, 1994 
under the caption "Pak Jailon Mein Bhukhe'' 
Mar Rahe Machuwaron Par Sarkari chuppi" 
if so, what are the details of the incident: 

(b) Whether Goverment have taken up the 
matter of release of the flshermen with the 
Pakistani authorities, if so,with what results  

(c) Whether it is a fact that the incidents 
of Pakistan maritime agency violating the 
Indian maritime boundary has been increasing 
and if so, what are the details there of: 

(d) whether Government have lodged any 
protests in the matter and with what results : 
and 

(e) what steps are being taken to strengthen 
the vigil on coastal areas and in Indian waters ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH) : (a) 
Government have seen the news item. 

On 22 December, 1993, 52 Indian fishermen 
and seven fishing boats were apprehended by 
Pakistani authorities. 

(b) Government have taken up this matter 
with the Government of Pakistan and have 
proposed an exchange of Indian and Pakistani 
fishermen in each other's custody. The modali- 
ties of exchange are presently being worked 
out through the diplomatic channels. 

(c) No, Sir. 

(d) Does Not arise. 

(e) Coast Guard ships and aircraft maintain 
constant  vigil  by regular  and   continuous 
patrolling. 

DR. MURLI MANOHAR JOSHI : Mr. 
Chairman, Sir, this is a very important question 
but I am very sorry to say that the hon 
Minister has very care fully avoided answering 
the details of the incident. This is an incursion 
into our maritime zone by Pakistan. This was 
not an isolated incident. There have been 
Several incidents like this. Such things have 
happened in Kutch and again, for example 
on the Maharashtra coast where a lot of R.D.X 
explosives were smuggled into India. Even 
last year, on the Kutch coast, some 25 boats 
were seized by the Pakistani maritime agencies 
and about 500 fishermen were arrested. 

Therefore, the question arises whether our 
maritime defence is adequate. It has been 
mentioned in the answer that our aircraft are 
carrying out reconnaisance operations and 
'hat our Coast Guard ships are patrolling the 
area. But I do not think this is adequate 
In that context, would the hon. Minister 
assure the House that no such incursions would 
be allowed to take place in future and that 
adequate steps would be taken to see that our 
maritime zone is protected, particularly, from 
Pakistani incursions ? 

Related to this is another serious question 
It is whether Pakistan is trying to probe our 
maritime defence through such incursions 
and trying to establish a network of I.S.I., 
for smuggling arms, ammunition, R.D.X. 
explosives and other contraband goods into 
our country. This is a very serious matter. 

I would like to know from the hon. Minister 
firstly, the details of the incident—how it 
occurred—secondly, whether he would assure 
the House about the safety and security of our 
maritime zone, by taking adequate steps; and 
thirdly, whether there is the possibility of 
Pakistan trying to establish a network by 
probing our maritime defence through such 
incursions. 

SHRI DINESH SINGH : Sir, I quite 
understand the concern which the hon. 
Member has expressed. The Government is 
trying   to do its best to stop this.  A lot of 

†The Question was actully asked on the floor of the House by Dr. Murli Manohar Joshi. 
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fishermen go out in small boats and if they 
cross our maritime boundary, they are arrested. 
We have also arrested 106 fishermen from 
Pakistan. 

Our Coast Guard and other agencies have 
become much better. They were first based in 
Bombay and in Diu. Now, we have established 
a Coast Guard base in Gujarat also. Therefore, 
we are trying to maintain a strong vigilance. 

DR. MURLI MANOHAR JOSHI  : The 
very fact that the hon. Minister has mentioned 
that 106 Pakistani fishermen were arrested 
shows that the incursion is quite deep. It is not 
that Pakistani maritime agencies merely move 
around. We should note that Pakistani fisher- 
men regularly come and make incursions into- 
our maritime zone. 

May I also know whether this area, where 
the Indian fishermen have been arrested, has 
some relations to the Sir Creek dispute and 
whether Pakistan wants to establish its claim 
over the Sir Creek area through these activities 
and, if so, what measures the External Affairs 
Ministry is taking to protect the Indian interests 
in the Indian maritime zone and, particularly, 
the Sir Creek ? I would also like to know 
when this dispute arose and what steps the 
Government is taking to resolve this dispute. 

SHRI DINESH SINGH : Sir, as the hon. 
Member may be aware, there is a dispute about 
the Sir Creek, and we have offered to Pakistan 
to discuss this matter in one of the six Non- 
papers that we have given to them. The 
Pakistanis have arrested 109 fishermen and 
we have arrested 106 fishermen. So, the 
number is near about the same. 

DR. MURLI MANOHAR JOSHI : Have 
they arrested in our maritime zone or theirs ? 

SHRI DINESH SINGH: Not from ours- 
They consider that they transgressed their 
maritime zone. 

DR. MURLI   MANOHAR   JOSHI     I 
They consider it to be their zone, but what is 
our  stand ?  What do we consider to be the 
area where our maritime zone extends    up 
to ? 

SHRI DINESH SINGH : Where we 
considered that they had encroached into 
our zone, we have arrested them. 

DR. MURLI MANOHAR JOSHI : These 
106 fishermen whom you had arrested   had 

entered our zone. But those 109 whom they 
had arrested, was it in their zone or in the 
Indian maritime zone ? My contention is 
that they had entered the Indian maritime 
zone and arrested the Indian fishermen from 
the Indian    maritime   zone. 

SHRI DINESH SINGH : No, Sir. We have 
not had any representation from our fisher- 
men saying that they were arrested in our 
zone. 

SHRI SANGH PRIYA GAUTAM : 
What steps will you take in the future if this is 
proved to be correct ? 

MR. CHAIRMAN : Please. Shri Trilok 
Nath    Chaturvedi. 
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MR. CHAIRMAN: Please complete quickly. 

MR. CHAIRMAN   :  It   is    a    differen 
question actually. You  ask a  separate quest- 
ion. This question   is about fishermen. 

SHRIMATI   VEENA   VERMA   :   Sir,   1 
need your protection. The question is relevant 
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MR. CHAIRMAN : Please conclude your 
question now. Honourable Minister, I think 
this is about the Sir Creek dispute. This is one 
question. Would you like to answer it or would 
you need a separate notice for it ? 

SHRI AJIT P. K. JOGI : It doesn't arise 
out of this question. 

MR. CHAIRMAN : The other one is about 
the Taiwan fishermen coming. I think it is 
not involved in this area. 

SHRI V. NARAYANASAMY : This 
question relates to Pakistan only. 

MR. CHAIRMAN : Yes, but the question 
doesn't cover the whole of Indo-Pak relatio- 
ns. 

 

 

MR. CHAIRMAN : The Hon. Minister 
can send the information later. It is really 
not a part of this question. 

"Coast Guard ships and aircraft maintain 
constant vigil by regular and continuous 
patrolling." 
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MR. CHAIRMAN : Shri Dave, the Sir 

Creek issue is not a part of this question 
Would you please sit down ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
SHRI JAGDISH TYTLER: Mr. Chairman, Sir, 
this question relates to the Ministry of Defence. 

SHRI T.A. MOHAMMED SAQHY . 
Mr. Chairman, Sir, the fishermen of India are 
very much in a critical position, particularly, 
the fishermen of Tamil Nadu. They are being 
attacked. The Sri Lankan Navy shot dead 
some of our fishermen when they went for 
fishing.   I  would  like  to  know  whether... 

MR. CHAIRMAN : Mr. Saqhy, 1 am 
afraid this doesn't arise out of main question- 
You have to give a separate notice for that 
question. 

 

 

MR. CHAIRMAN : You can give a notice. 

 

MR. CHAIRMAN : Mr. Dave, will you 
please sit down ? Mr. Malhotra is putting his 
question. 

 
MR. CHAIRMAN : That is right. Questio 

No. 102. 


